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THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, I4IZORAM AND ARUNACHAL PRADESH)

No.HC.VII-7at2022t lG llA
Smti Jayashree Bora,

-loint Registrar (Vigitance),

Gauhati Htgh Court,
Guwahati.

Shri Subhabrata Datta,
lvlcmber, MACT, Cachar

I\
Dated Guwahati thc24 Septemb er, 2024.

Earned Leave.

Your lettcr No.S[4ACT/ 14lV/ 1/597 dated 23.09.2024

rtS

with reference to thc above, I am directcd to rnform you that you have been
granted earned reave of 5 (five) days w.e.f. 23.09.2024 to 27.09.2024 (suffrxrng
28.09.2024 and 29.09.2024 as holidays), along with station leave permission from the
morning ot 23.09.2024 tifl the morning of 30.09.2024. The District & scssions Judge,
Cachar and rn his absence, the ncxt senior most ludicral offrcer available at thc station shall
remain In charge of your Court and Officc in your absence.

Yours farthfully,

sl/-
]T. REGISTRAR (VIGILA NCE)

Memo No.HC.V tt-7al 2022H(48 - 748o ta. aated
Copy to: ) L{- o"l-?<

1. Thc Principal Accountant General (A&E), Assam, Beltota, Guwahati_29, for
information. Copy of the appltcation in prcscribed format is scnt herewith.

2. ,-Thc Drstnct & Scssions Judgc, Cachar.
J/ The Prolect l4anagcr, Gauhati High Court.

]T. REGISTRA (VIG ILANCE)


